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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, 

NEW DELHI 

   ORIGINAL APPLICATION No. 293/2023 

 

 

IN THE MATTER OF: 

 

YOGESH MAINI       …APPLICANT 

   

    VERSUS 

 

STATE OF PUNJAB & ORS.    …RESPONDENT(S) 

 

 

STATUS REPORT ON BEHALF OF LUDHIANA IMPROVEMENT TRUST, FEROZE 

GANDHI MARKET, LUDHIANA. 

 

IT IS MOST RESPECTFULLY SHOWETH: 

 

1. That the present status report is in pursuance of the affidavit filed 

by the trust on 10.10.2023 which is duly placed on record of this 

Hon’ble courts.  

 

2. It is submitted that Ludhiana Improvement Trust in its various 

schemes had removed interlocking tiles within a radius of 1 meter 

around the periphery of roadside trees, so that the water can easily 

permeate through the soil and assist in the natural growth of trees 

and help in the advancement of green belts in the city, such a move 

has been duly admired by the natives of the city. It is further again 

submitted that tiles laid down alongside the trees and plants has 

been removed within the area of  1.) Maharishi Balmik Nagar ,256 

acres scheme  2.) Rajguru Nagar, 129 acres scheme  3.) Sant Ishar 

Nagar 8.4 acres scheme and  4. ) Shaheed Bhagat Singh Nagar, 475 

Acres Scheme besides other. 

 

 

3. It is submitted that Ludhiana Improvement Trust has put up 

interlocking tiles along the side-berms of roads in various schemes of 

the city. In these regions, the residents constructed cemented 

pathways leading to an increase in the berm level from the roads 

resulting in the non-penetration of water into the soil and clogging of 

water on the roads. Ludhiana Improvement trust acted upon the 

above-mentioned problem by first getting proposals from the people, 

political entities etc. thereby dismantling the cemented pathways 

and replacing them with interlocking tiles. These tiles were laid down 

on a two-layer bed. The bottom most layer or the sub-base layer is 
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composed of wet mix which is composed of crushed aggregates, 

stone dust etc. allowing easy penetration of water into soil. The layer 

above the sub base layer is called base course which is composed of 

coarse sand of specific grade and size. The topmost layer, also called 

the wearing course of the surface is substituted by interlocking tiles 

of definite strength. The water percolated through joints of the these 

interlocking tiles, traveling through the base and sub base course and 

ultimately penetrating into the soil bed. Thus, helping the 

penetration of water. 

 

4. That it is categorically emphasized Ludhiana improvement trust had 

spent an amount to the tune of Rs 100 crore approximately on works 

related to Interlocking tiles from 2021 to 2024 in its various schemes 

like Maharishi Balmik Nagar, Shaheed Bhagat Singh Nagar, Rajguru 

Nagar etc. That it is humbly submitted that in view of such an 

expenditure incurred, the Ludhiana improvement trust is not in a 

position to remove tiles from each and every site. The replacement 

of already installed tiles will impose financial strain. It is further 

submitted that the trust will prospectively comply with the orders of 

installation of perforated tiles and in that regard will place a 

resolution seeking resolution approval from state government in this 

regard. Further, it is also emphasized that the interlocking tiles laid 

down at the site of its respective infrastructural projects do not 

involve the use of cement. 

 

1. In addition to the above mentioned points, it is being stated that the 

trust for the sake of protecting the environment has also developed 

various areas coming under jurisdiction of Municipal corporation 

Ludhiana by constructing and developing Leisure valleys in the below 

mentioned regions:- 

a. Construction of Leisure valley opposite DAV public school, Block -

G, BRS nagar in  Ludhiana West constituency at an estimated cost 

of Rs 241 lakhs. 

b. Construction of Leisure valley at Haibowal in Ludhiana West 

constituency at an estimated cost of Rs 279.72 lakhs. 

c. Construction of Leisure valley in Ludhiana East constituency at an 

estimated cost of Rs 414.20 lakhs. 

d. Also, the plantation drive is carried out at an estimated cost of Rs 

9.5 lakhs in Atam nagar constituency, Ludhiana. 

 

5. It is worth mentioning here that the Trust in its various schemes have 

installed these interlocking tiles in order to check the thriving 

problem of dust from roads as per guidelines issued by Hon’ble 

Tribunal in OA No. 681/2018. In addition, ample space is left for the 

preservation of old trees and plantation of new plants and shrubs. 
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6. It is submitted that in some areas that the level of interlocking tiles 

has been kept equal to the metallic roads as premix carpet is 

supposed to be laid there in near future. Thus, ultimately lowering 

down the side of interlocking tiles with respect to the metallic roads 

as prayed by the Applicant. If this modification is not practiced then 

the level of side berms/ interlocking tiles will become much lower 

than the metallic roads leading to vulnerable access for the cyclists 

and pedestrians. 

 

7. It is worth mentioning that Improvement trust office had already 

allotted the work of Laying interlocking tiles in its Shaheed bhagat 

singh nagar scheme vide dated – 15/03/2024 and almost 75 % work 

has been completed.Now for compliance of Honourable National 

Green Tribunal orders ,Improvement trust office have directed the 

contractor of above said work vide letter no–4125 dated – 

04/09/2024  to complete the remaining work as per Honourable NGT 

orders and lay the remaining area with Perforated tiles. Now it is 

submitted that the work of laying Perforated tiles has been started at 

the site.The copy of letter together with the photographs has been 

appended herewith as Annexure "A-1" 

 

8. It is submitted that Improvement trust office have allotted the work 

of laying perforated tiles on road berms in its development schemes 

such as Maharishi balmik nagar, Rajguru nagar vide letter no–4885 

dated–18/10/2024 and letter no–4884 dated–18/10/2024 

respectively through E-tendering process .It is also submitted that 

Improvement trust office’s upcoming projects of laying tiles on road 

berms will  be executed by laying Perforated tiles only. The copy of 

work orders has been appended herewith as Annexure "A-2" 

 

 

 

 

      
                                                                                  Executive Officer  

               Date: 21.10.2024                                    Improvement Trust, Ludhiana  
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dcso Bro ;[Xko NoZ;N b[fXnkDk 
 

tZb,  

  frnkB uzd PowK 
  911^ih, n?;HphHn?; Bro 
  gZy'tkb o'v, 
  b[fXnkDk. 
 
  whw' BzH bJN$4125    fwsh 04^09^2024 
 
ftPkL^ P/F Interlocking Tiles in Block- B, E, F & G in Shaheed Bhagat  

  Singh Nagar. 
 
  T[go'es ftP/ fbys ezw nkg B{z fJ; dcso d/ toe nkovo BzH 1496 
fwsh 15^03^2024 okjhA nbkN ehsk frnk ;h. j[D wkB:'r B?PBb rohB fNqfpT[Bb 
ftZu uzb oj/ e/; :'r/; w?Bh pBkw gzikp ;oeko ftZu wkB:'r B?PBb rohB fNqfpT[Bb 
tZb'A o'v powK T[go fJzNobkfezr NkJhb dh  irQk s/ goc'o/fNv NkJhb brkT[D d/ 
j[ew ehs/ rJ/ jB. fJ; s'A fJbktk n?BHihHNh tZb'A o'v pow s/ brkJhnK ikD tkbhnK 
NkJhbK dk b?tb o'v s'A xZN oZyD ns/ ;VeK d/ nk;^g; bZr/ doZysK d/ fJze whNo 
o/vhn; d/ x/o/ B{z SZv e/ NkJhbK brkT[D pko/ ;ys j[ew ehs/ j'J/ jB. ;' T[es d/ 
wZd/ BIo nkg B{z jdkfJs ehsh iKdh j? fe doZysK d/ nkb/^d[nkb/ fJZe whNo x/o/ 
B{z SZv e/ NkJhbK brkJhnK ikD. fJ; s'A fJbktk I' th NkJhbK brkJhnK ik ojhnK 
jB T[j ;VQe d/ b?tb s'A vkT[B eoe/ brkJhnK ikD ns/ fiBk th ezw pekfJnk ofj 
frnk j? T[; irQk T[go fJzNobkfJzr NkJhbK dh pikJ/ goc'o/fNv NkJhbK jh brkJhnK 
ikD. fJBQK j[ewK dh gkbDk eoBh :ehBh pDkJh ikt/. 

 

          
         fBrokB  fJzihBhno 
         Bro ;[Xko NoZ;N 
         b[fXnkDk. 
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